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Expenditure on maintenance of
union Minisers’ bangalows

5220. SHRI HUKAM CHAND
KACHWAI: will the Minister of
WORKS AND HOUSING AND
SUPPLY AND REHABILITATION
be pleased to refer to the reply given to
Unstarred Question No. 1866 on 6th
March, 1978 regarding expenditure incur-
red on maintenance of Union Ministers’
Bungalows and state:

(a) whether a provision of Rs. 6-13
crores has been made for expenditure
on maintenance of residences of Union
Ministers during 1978-79 and if so,
the expenditure to be incurred on bunga-
Jows of Cabinet Ministers and the Mini-
sters of State separately; and

(b) whether any scheme has been
formulated to fulfil the promise made
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in the last Lok Sabha clections that
the Ministers will live a life of complcte
austerity ?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT): (a) The provision of
Rs. 613 crores during 1978-79 has
been asked for in respect of all the resi-
dential buildings under C.I’’'W.D. and
not for the Ministers’ houses alone.

(b) Government has under consi-
deration a schemc for construction of
bungalows for the Ministers with 3,000
sft. of plinth area for the main house
exclusive of the office block, garage and
servant quarters.

Wrongs done to teachers during
emergency

5221. SHRI DHARMA VIR VASI.-
SHT: Wiil the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE

« be pleazed to state:

(a) whether the codes of conduct
for Teachers formulated during Emer-
gency have been scrapped in all States
and Union Territories if not, in which
States and for what recasons; and

(b) the action, if any, taken by the
Central Government to rectify/restore
wrongs done or positions disturbed of
Teachers under the Union Government?

THE MINISTER OF EDUCATION,
SOCIAI. WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b) The requisite infor-
mation is being collected and will be laid
on the table of the I.ok Sabha.

Vacant Post of Assistant Directors/
Education Officers in Education
Directorate. Dclbi

5222. SHRI PIUS TIRKEY : Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state :

(a) whether Government are aware
that more than 12 posts of Assistant Direce-
tors/Educational officers and other eocuiva-
lent posts under the Directorate of Educa-
tion, Delhi are lying vacant for over a
year and these have not been filled up by
promoting the ecligible candidates ; and
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(b) 'if 50, the reasons therefor and how
long will it take to 61l up these posts and
what criteria will be followed in the selec-
tion of candidates for these posts ?

THE MINISTER OF STATE IN THE

MINISTRY OF EDUCATION SOCIAL
WELFARE AND CULTURE (SHRIM-
ATI (RENUKA DEVIBARAKATAKI):
(a) and (b). According to informa-
tion furnished by the Delhi Administration,
there are at present 7 vacant posts of
Assistant Directors/Education Officers.
As per prescribed Recruitment Rules, 6
of these posts are required to be filled by
dircc:'t recruitment through Union Public
S=rvice Commission. and one by promo-
tion. Necessary action to fill the posts
has already initiated by the Delhi
Administration.
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Probl-m of supplying Drinking
Water in Mizoram

522¢. DR. R. ROTHUAMA : will
the Minister of \WWORKS AND HOUSING
AND SUPPLY AND REHABILITATION
be plecased to stat® :

(a} whether the Central Goverrment
are aware of the grim fact that out of
about 800 villages in Mizoram only about
four villages have been provided with
water supply bv pine during the last 30
years of the then Congress rule at the

Centre ;

(b) il so. whether the new  Janata
Government will pay special attention
to the problems of supply of drinking
water in rural areas. especially in the hilly
areas throughout India where water supply
is a serious problem ; and

ic) whatis the nature of Central assis-
tance that has been given or proposed to be
given by the new Janata Government to
meet this serious problem particularly in

Mizoram ?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKA-
NDAR BAKHT): (a) As reported
by ‘the Union Territory,
in the last 30 years ending March, 1977
10 villages and one town were provided
with piped water supply facilities. 15
water supoly schemes in other 15 towns
and one augmentation in one village was
taken up but not commissioned dwuring
the said period.





